
ADDENDUM TO FORM G 

 

INVITATION FOR EXPRESSION OF INTEREST FOR 

 

KRISHNA HOUSING SCHEME PROJECT OF M/S RAHEJA DEVELOPERS 

LIMITED OPERATING IN CONSTRUCTION AT 

SECTOR 14, SOHNA, GURUGRAM, HARYANA 

 

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India 

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 

 

In supersession of earlier public announcement as issued by the undersigned regarding 

Invitation for expression of interest for submission of Expression of Interest in the Matter of 

Krishna Housing Scheme of M/s Raheja Developers Limited till 04.07.2026, it is hereby 

informed that the revised timelines for submission of EOI will be as under: 

 

SL. RELEVANT PARTICULARS 

1.  Name of the corporate debtor along with 

PAN & CIN/ LLP No. 

KRISHNA HOUSING SCHEME PROJECT OF 

M/S RAHEJA DEVELOPERS LIMITED  

PAN AAACR0468E 

CIN- U45400DL1990PLC042200 

2.  Address of the registered office W4D, 204/5, Keshav Kunj, Cariappa Marg, Western 

Avenue, Sainik Farms, New Delhi - 110062 

3.  URL of website https://raheja.com/cirp-krishna-housing.html 

4.  Details of place where majority of fixed 

assets are located 

SECTOR 14, SOHNA, GURUGRAM, HARYANA- 

122103. 

5.  Installed capacity of main products/ 

services 

10 acres of land in Sector -14, Sohna, Gurgaon, with 

total 11 towers with flat configuration of 1-2 BHK 

consisting of total 1644 units 

and integrated with 147 retail units.  

6.  Quantity and value of main products/ 

services sold in last financial year 

NA    

7.  Number of employees/ workmen Nil 

8.  Further details including last available 

financial statements (with schedules) of 

two years, lists of creditors are available 

at URL: 

The consolidated financial statements of the 

Corporate Debtor, covering all projects, are available 

up to 31 March 2022 only. Project-specific financial 

statements are not yet available.  

 

Interested parties may request the available financial 

information and any subsequent updates through the 

process email ID -  

cirp.raheja.developers.khs@gmail.com   

9.  Eligibility for resolution applicants under 

section 25(2)(h) of the Code is available 

at URL: 

For detailed EOI you may send email at  

Cirp.raheja.developers.khs@gmail.com  

 

10.  Last date for receipt of expression of 

interest 

20-07-2026  

11.  Date of issue of provisional list of 

prospective resolution applicants 

30-07-2026 

https://raheja.com/cirp-krishna-housing.html
mailto:cirp.rahjea.developers.khs@gmail.com
mailto:Cirp.raheja.developers.khs@gmail.com


12.  Last date for submission of objections to 

provisional list 

04-08-2026 

13.  Date of issue of final list of prospective 

resolution applicants 

14-08-2026 

14.  Date of issue of information 

memorandum, evaluation matrix and 

request for resolution plans to prospective 

resolution applicants 

19-08-2026 

15.  Last date for submission of resolution 

plans (Tentative) 

18-09-2026 

16.  Process email id to submit Expression of 

Interest 

cirp.raheja.developers.khs@gmail.com  , 

bsb@bsbandassociates.in 

17.  (Details of the corporate debtor’s 

registration status as MSME) 

Not Applicable 

 

 

 

Brijesh Singh Bhadauriya 

 

 

 

05-07-2026 

Resolution Professional 

(Project-Specific CIRP – Krishna Housing Scheme) 

M/s Raheja Developers Limited 

Registration No.: IBBI/IPA-002/IP-N01045/2020-2021/13385 

AFA Valid up to: 30.06.2027 

Registered Address: Unit No. G-40, Vardhman Sunrise Plaza, 

Vasundhara Enclave, Delhi-110096. 

Email: cirp.raheja.developers.khs@gmail.com  , bsb@bsbandassociates.in 

 
 

BRIJESH 
SINGH 
BHADAURIYA

Digitally signed by 
BRIJESH SINGH 
BHADAURIYA 
Date: 2026.07.05 
12:01:56 +05'30'
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NOTICE
It is hereby intimated that with effect from 

06-10-2026 MFI Operations of Asirvad Micro 

Finance Limited KHURJA, PAHASHU ROAD 

,NEAR BUS STAND KHURJA BULANDSHAHAR, 

UTTAR PRADESH-203131 Will be shifted to 

Asirvad Micro Finance Limited, BULANDSHAHR 

0.GT ROAD, CHANDPUR BULANDSHAHAR, 

BULANDSHAHAR, UP Pin : 203001  for the 

better convenience in infrastructure. 

Customers may kindly note that all efforts have 

been taken to avoid inconvenience to the 

customers and still any difficulties are faced, all 

are requested to contact in the following 

numbers for further guidance. 

Branch Head No: 8909012930
Area Head No: 7819887272
HO: 9025401720

Asirvad Micro Finance Ltd.
(Subsidiary of Manappuram Finance Limited)

Registered Office: Ceebros Manjula, 3rd Floor, Office No-1,
New No. 39, Old No. 45, Montieth Road, Egmore, 
Opp : Indian Red Cross Society, Chennai,600 002.Tamilnadu, India

Corporate  Office: Building NO:4/85 B, C & D, Chanthappadi,
Valapad, Thrissur, Kerala,India-680567

GOVERNMENT OF MEGHALAYA

DIRECTORATE OF EMPLOYMENT & CRAFTSMEN 
TRAINING DEPARTMENT OF LABOUR, EMPLOYMENT 

AND SKILL DEVELOPMENT

Sd/- Director

Employment and Craftsmen Training

Meghalaya, Shillong

“Request for Proposal for Selection of Consultancy Firm/ 
Agency for State-Level Project Management Consultancy 

(PMC) to Support Implementation of PMSETU”.

Directorate of Employment and Craftsmen Training, Government 

of Meghalaya invites bids from eligible bidders for the “Selection 

of Consultancy Firm/Agency for State-Level Project Management 

Consultancy (PMC) to Support Implementation of PMSETU” 

Invitation for Bids, Detailed scope of work and Bid documents are 

available on the Directorates’ website https://dectmeg.nic.in/ 

Submission Deadline: 21st July 2026 @ 3:00 pm 

MIPR No.: 1032

Dated: 06-07-2026

No. DET-137/2026/2419 Dated Shillong the 6th July, 2026

RNIT AI SOLUTIONS LIMITED
(Formerly  Autopal Industries Ltd)
CIN: L62090RJ1985PLC003427

Telephone: +91 92814 17110,
138 Kalyan Kunj Colony, Kalwar Road, Jhotwara, Jaipur, Rajasthan, 
India, 302012, 
Email:cs@rnit.ai,  Website: www.rnit.ai

NOTICE OF THE 02nd ANNUAL GENERAL MEETING 

(POST RELISTING), E-VOTING INFORMATION AND 

BOOK CLOSURE OF THE COMPANY

Notice is hereby given that the 02nd Annual General Meeting (AGM) (Post Relisting) of the 
Company will be held on Wednesday, July 29, 2026 at 10:30 A.M. (IST) through Video 
Conferencing (VC)/ Other Audit Visual Means (OAVM) to transact the business set out in 
the AGM notice dated July 03, 2026.

The company had completed the dispatch of the Annual Report for the financial year 
2025-26 and also the notice of the AGM, Directors Report, Financial Statements etc., on 
July 06, 2026 by electronic mode (emails) to those members whose email IDs are 
registered with the RTA/Company/Depository Participants(s) as the requirements of 
sending physical copy of the notice of the AGM and Annual Report for the Financial year 
2025-26, have been dispensed away with. 

Members may note that the Annual Report 2025-26 will also be available on the 
Company’s website https://rnit.ai/announcements, website of the Stock Exchange i.e. 
BSE Limited at www.bseindia.com and on the website of National Securities Depository 
Limited (agency for providing the Remote e-Voting facility) at 

Pursuant to Regulation 42 of SEBI (LODR) Regulation 2015, Section 91 of the Companies 
Act, 2013 and the applicable Rules there under, the Register of Members and Share 
Transfer Books of the Equity shares of the Company will remain closed from July 23, 2026 
to July 29, 2026 (inclusive of both days) for the purpose of Annual General Meeting.

Remote e-Voting:

In compliance with Section 108 of the Companies Act, 2013 (‘the Act’) read with Rule 20 of 
the Companies (Management and Administration) Rules, 2014, as amended from time to 
time, the Secretarial Standard on General Meetings (‘SS-2’) issued by the ICSI and 
Regulation 44 of the SEBI (LODR) Regulations, 2015, the Company has provided facility 
of voting by remote electronic voting (“Remote e-voting”) and e-voting during the Meeting 
(‘Insta Poll’) using facility offered by National Securities Depository Limited (“NSDL”), 
Registrar and Transfer Agent (RTA). The detailed procedure/instructions for e-Voting are 
contained in the notice of the AGM. All the Members are informed that:

I. The Company is providing to its Members the facility of remote e-voting and e-voting 
during the AGM in respect of the business to be transacted at the AGM.

ii. The remote e-voting shall commence on Sunday, July 26, 2026, at 9:00 A.M. (IST)

iii. The remote e-voting shall end on Tuesday, July 28, 2026, at 5:00 P.M. (IST)

iv. The cut-off date for determining the eligibility to vote by remote e-voting or e-voting 
during the AGM shall be July 22, 2026.

v. Any person, who acquires shares of the company and becomes member of the 
Company after dispatch of the notice and holding shares on the cut off date i.e July 
22, 2026 may follow the same instructions for remote e-voting as mentioned in the 
notice of AGM.

vi. The e-voting module shall be disabled for voting after expiry of the period mentioned 
above. Once the vote on a resolution is cast by the Member, the member shall not be 
allowed to change it subsequently. Further the Members who have casted their vote 
electronically may participate in the Annual General Meeting. 

vii. Mr. M. Vijaya Kumar, Company Secretary in Practice of M/s. MVK & Associates, 
Hyderabad, has been appointed as Scrutinizer for conducting the e-voting process 
in a fair and transparent manner.

In case of any query pertaining to E-voting, please visit Help & FAQ's section available at 
NSDL website www.evoting.nsdl.com or may contact Ms. Prajakta Pawle of NSDL at Tel 
No. 022 - 4886 7000 and may also send an e-mail request to evoting@nsdl.com to get the 
clarifications connected with the electronic voting.
The members who are holding shares in Physical form and whose email addresses are 
not registered with the RTA/Company are requested to register the same with the Beetal 
Financial Services Private Limited (RTA) or Company by sending an email to 
beetalrta@gmail.com / cs@rnit.ai. Members holding shares in demat form can update 
their email addresses with their Depository Participant.

www.evoting.nsdl.com

For RNIT AI SOLUTIONS LIMITED
sd/-

T.T.V.R. Seshan
Company Secretary & Compliance Officer

Membership Number: A73647
Date  : 06.07.2026
Place : Hyderabad
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7नई िद,ली, ७ जुलाई, २०२६िद�ली
नशीली को,ड ि/3क 
िपलाकर लूटने वाला 
िगरोह पकड़ा, दो धरे
जासं, नई िद,ली: सK<ल िद9ली कG 
रंजीत नगर थाना पुिलस ने 
सीसीटीवी फDटHज की जांच से 
जहरखुरानी और चोरी कG एक 
पेचीदा कGस को सुलझा िलया है। 
पुिलस ने इस मामले मK दो शाितर 
आरोिपत रोिहणी िनवासी आटो 
चालक राजकDमार उफJ राज और 
मालवीय नगर िनवासी कािसम 
उफJ सलमान को िगर8तार िकया 
है।  डीसीपी रोिहत राजबीर िसंह 
कG अनुसार बीती 27 जून को 
रंजीत नगर थाने मK दजI कराई 
िशकायत मK पीिड़त ने बताया था 
िक जब वह नारायणा रोड C;थत 
जानकी दास बस ;टMड पर इंतजार 
कर रहा था, तब एक अAात 
:यC6त ने उसे झांसे मK लेकर 
आटो‐Bर6शा शेयर करने कG िलए 
राजी िकया। रा;ते मK आटो मK 
उनका एक और साथी सवार हो 
गया। आरोिपतN ने को9ड ि=Fक 
पीने को दी, िजसमK नशीला पदाथI 
िमला था। को9ड ि=Fक पीते ही 
पीिड़त बेहोश हो गया।  आरोिपत 
उसका मोबाइल, 15,000 ?पये 
लूटकर उसे  सुनसान जगह 
फLककर फरार हो गए। 

आइबी ने शु0 की त-करी म6 धरे गए नाइजी2रयाई नाग2रक क4 वीजा की जांच
जागरण संवाददाता, .ेटर नोएडा: बीटा 
दो कोतवाली पुिलस >ारा मादक 
पदाथO की त;करी मK धरे गए 
नाइजीBरया कG नागBरक िचडEबेम 

;टHनली कG वीजा से संबंिधत जांच 
आइबी ने शु@ की है। आरोिपत ने 
िद9ली मK िठकाना बना रखा था। 
पूछताछ मK आरोिपत वीजा कG संबंध 

मK पुिलस को गुमराह करता रहा। 
शिनवार को बीटा दो कोतवाली 

पुिलस ने 15 लाख की िसंथेिटक 
=7स समेत िचडEबेम ;टHनली कG 

साथ तीन आरोिपतN को िगर8तार 
िकया था। 

�. काय� का नाम धरोहर िनिवदा िनिवदा �प� काय� पूण� ठ�क�दार की 
सं.  धनरािश (�.   की वैधता का मू�य  का समय �ेणी

  लाख म�) (िदन म�) (�. म�) (माह म�)
1 2 3 4 5 6 7
01 13.59 90 5000.00 05

+18% GST

02 13.31 90 5000.00 05
+18% GST

क���/रा�य सरकार क� 
िवभाग/उप�म म� 

पंजीक�त माग� काय� हेतु 
�ेणी 'A' एवं उ�तर

क��� / रा�य सरकार 
क� िवभाग / उप�म म� 
पंजीक�त माग� काय� हेतु 
�ेणी 'A' एवं उ�तर

क��भ मेला‐2027 क� अ�तग�त जनपद ह�र�ार म� 
सै�टर‐1, 2, 3, 4, 5 व 6 म� िशिवर�, पािक�ग, 
अखाड� आिद हेतु ��िसंग, लेविलंग, �लॉिट�ग, ि�क 
लाइिनंग एवं ड�लू०बी०एम० �ारा अ�थाई पहँुच 
माग� आिद का काय� । 
क��भ मेला‐2027 क� अ�तग�त जनपद ह�र�ार म� 
सै�टर‐11, 12, 13 एवं 14 म� िशिवर�, पािक�ग, 
अखाड� आिद हेतु ��िसंग, लेविलंग, �लॉिट�ग, ि�क 
लाइिनंग एवं ड�लू०बी०एम० �ारा अ�थाई पहँुच 
माग� आिद का काय� ।

रा��ीय �ित�पधा��मक ई‐िनिवदा सूचना
माननीय रा�यपाल उ�राख�ड की ओर से अधी�ण अिभय�ता, िसिवल वृ�, लोक िनमा�ण िवभाग ह�र�ार, �ारा िन�िलिखत काय� हेतु ई‐
ट��ड�रंग (ट�‐िबड िस�टम) क� अ�तग�त आईटम रेट क� आधार पर िनिवदा आमंि�त की जाती है। िनिवदा से स�ब��धत सभी सूचना https://
www.uktenders.gov.in पर िदनांक 08.07.2026 से उपल�ध होगी ।

डी.पी. िसंह
अधी�ण अिभय�ता

काया�लय अधी�ण अिभय�ता िसिवल वृ�, 
लोक िनमा�ण िवभाग, ह�र�ार 

Websit: h�p://pwd.uk.gov.in, E‐mail: seharpwduk@gmail.com
प�पप ा�� ंकाा ः 1936/06स66 ीसस ०‐ि‐‐ सिि ०वृवव०/2026 िदिि नदद ानन ंकाा : 06.07.2026

(A Government of Karnataka Undertaking)

TOURS & TRAVELS DIVISION (All india Except Bengaluru)

MSIL House,  # 36, Cunningham Road, Bengaluru-560 052. Phone: 080-22264021-25

MSIL/T&T/464/2026-27 Dated 07.07.2026

 टूूर ऑपरटेूरं कीी आवश्यकीताा हैै
मैैसूूर सूेल्सू इंंटरनेेशनेल लिललिमैटेड (MSIL) कनेा�टक सूरकार का एक 
प्रमैुख लि�पणने सूंगठने हैै जोो घरेेलूू, तीीर्थथयाात्राा, अवकााश, इकाो टूूरिरेज्म 
औरे अंतीरेाथष्ट्रीीया टूूरे पैैकाेज जो उपैभोोक्तीा अनुुकाूलू हैंं जैसीी विवविभोन्न पैयाथटूनु 
सींबंंधीी गवितीविवविधीयां औरे मानुकाीकाृती औरे अनुुकाूविलूती पैैकाेजं मं सींबंंविधीती 
सीेवाओं मं उद्यम कारेनुा चााहैंतीा हैंै । इसीविलूए MSIL ऐसीे टूूरे ऑपैरेेटूरें काी 
तीलूाश कारे रेहैंा हैंै जो देेश भोरे औरे विवदेेशी गंतीव्यां मं ऐसीे व्याावसीावियाका 
प्रस्तीावं काो वि�याान्वि�वती कारेनुे काे विलूए MSIL काे सीार्थ जुड़नुे काे इच्छुुका 
हैंं। लिनेलि�दाा दास्ताा�ेजो ई-पोटटल https://kppp.karnataka.gov.
in सूे डाउनेलोड लिकए जोा सूकताे हैं। इंच्छुुक पालिटटयाँा� 27.07.2026 काो 
शाम 5.00 बंज ेताक याँा उसूसूे पहैले लिनेलि�दाा मैं भााग ले सूकताी हैं। स्थाानेीयाँ 
टूर ऑपरेटरं को प्राथालिमैकताा दाी जोाएगी। लिकसूी भाी स्पष्टीकरण के लिलए, 
मैहैाप्रबंंधक (लि�पणने) मैोबंाइंल:9870337006 सूे सूंपकक करं।

 एसीडीी/- महैंाप्रबंंधीका (विवपैणनु)

दि�ल्लीी छाावनीी बोोर्डड                                                                                                                                            
सुुषमाा स्वरााज माार्गग, सुदरा बााज़ाारा, दिदल्लीी छाावनीी

अधि�वक्ताा कीी निनीयुुक्तिक्ता सूूचनीा
दि�ल्लीी छाावनीी बोोर्डड, रु. 45,000 काा एकामुशु्त मुादि�का पाारि�श्रदिमुका पा� 12 मुहीीनेी काी अवदि� 
केा दिलीए पूा�ी त�ही � ेअनुीबंो�  पा�, पारू्णणकाादिलीका रि�टेेनी�दि�पा आ�ा� पा� 1 अधि�वक्ताा काो दिनीयुकु्त 
का�नी े केा दिलीए युोग्यु उम्मुी�वा�ं काो 22.07.2026 कोो सुुबह 10:00 बजे े दि�ल्लीी छाावनीी 
बोोर्डड केा काायुाणलीयु मंु आयुोदि�त हीोनेी वाली े प्रव�े �ाक्षाात्काा� केा दिलीए आमुदंि�त का� �हीा हैी। 
युोग्युता, दिनीयुमु व �तं औ� आव�ेनी प्रदि�युा �मुते दिवस्तृत दिवज्ञाापानी केा दिलीए कृापायुा https:// 
delhi.cantt.gov.in पा� �ाए।ं
No. DCB/12/VI/Apptt-ADV/2026-27 हस्ताा./-   
दि�नीाकंा: 06.07.2026 मुखु्य कोाययकोारीी अधि�कोारीी,

धि�ल्लीी छाावनीी बोर्डड
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